Regarding Need to provide enhanced ex-gratia compensation to the family
members of civilians who lost their lives and were injured in terrorist attack in
Pahalgam, Jammu and Kashmir- Laid

SHRI K. RADHAKRISHNAN (ALATHUR): I wish to raise the matter of the recent
terrorist attack in Pahalgam, Jammu and Kashmir, where several innocent civilians
lost their lives and many sustained grievous injuries. The victims were deliberately
targeted in a brutal and cowardly manner, causing national outrage and deep
sorrow. The families of those who lost their lives are now facing immense
emotional and financial hardship. Many of the injured are undergoing treatment
with long-term consequences. In view of the gravity of the attack and the suffering
caused to the victims and their families, I urge the Central Government to provide
an enhanced ex-gratia compensation minimum of 1 crore to the families of each
deceased victim. I also urge the Government to ensure that all injured persons are
provided free and quality medical care, and adequate compensation based on the
severity of their injuries. Those who have lost their sole earning members must be
supported through livelihood assistance, educational support for children, and
inclusion in welfare schemes. This is not merely a question of compensation but of
national responsibility. The Government must act swiftly and stand by the victims
families.
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14.02 hrs

The Lok Sabha then adjourned till Sixteen of the Clock.

16.00 hrs

The Lok Sabha re-assembled at Sixteen of the Clock.
(Shri Dilip Saikia in the Chair)
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At this stage, Dr. Mohammad Jawed and some other hon. Members came and stood on
the floor near the Table.
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The Lok Sabha then adjourned till Eleven of the Clock

on Tuesday, July 22, 2025/Ashadha 31, 1947 (Saka).






